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CENTRAL ADMtNlSTRATiVE TRIBUNAL

PRINCIPAL BENCH

OA 2986/2004

Ne\v Delhi, this the 16''" day ofDecember, 2004

HoJfbte fyir. Justice V.S. Aggarwai, Chairman
Hon'ble Mr, S, K. Maihotra, tVlernber (A)

Shri R.S. Randhama

S/o S. Hamam Singli
R/o'K64, Junppura Extn.
Mew Delhi-fl 0 014.

Delhi Andaman Micobar

Islarids Civil Service Officer

(now retsred as Executive
Pi^agistrate from the offlce
Of the Dy. Commissioner, Delhi) ...AppHcant.

(By Advocate Shri G.R. Matta)

Versus

1. Union of India

Through the Secretai^ to the Govt. of India
inistr/ of Hom e Affairs,

Centra! Secretariat, Nsna/ Delhi - 11Q QQ1.

2. The Chief Secretary to the Govt. of
N.C.T. of Delhi.

Delhi Govt. Secretariat.

f.P. Estate, New Dsshi - 110 002.

3. The Divisiona! Commissioner

Govt. of NCT of Deiiii

5, Shamnath Marg, Dsihi - 110 054.

ORDER (ORAL)

Justice V.S. Aggarual Chairmans

• The applicant (R.S. Randha'̂ fi^) superannuated on 30.4.1996. On the last.

date of his soperannuatior^he ivas sensed i%it'n acharge sheet.

2. We are informed tiiat the enquiry' fiad started and the Enquiry Officer had

submitted the report. The report was communicated to tiie applicant. He had

submitted nls representation against the report of- the Enquir/ Officer on

9.2.2Q01.

3. The grievance of the applicant is that al'most more than three and a naif

years have expired but no further action has been taker! and consememN the
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departmentai proceedings shQufd be quashed and pensionary benefits (wn'im

have been ^/(jfihheid) of the applicant should be releassd.

4.. - At this stage, taking stock of the totality of the facts and circumstances of

the case, it Is in tltness of things and accordingly \ve direct that respondent no.1

WQ'Jid pick up the loose threads, -if any and pass an appropriate order in

accordance 'iMth ia"w preferabiy vi/1thin four months of the receipt of a certified

copy of this order and communicate It to the applicant. If any order has already

been passed, even the same should be communicated to the applicant.

(S.KrHtfiaihotra)
I'/iember (A)

lakkl

(V. S. Aggam^ai)
Chairman


